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: THE MINISTER OF WELFARE (SHRI
AL g WM R | Bl WANT SINGH RAMOWALIA): (a)
URIRNEERIERENE] Yes Sir, Ministry of Welfare has constituted
Sub-Groups for preparation of the Working

25. SRS 200112 Group reports on development and welfare
. of Scheduled Tribes during the different

26. c 102014 Plan periods. The Sub-Groups are charged

97 g ST o 1624 with reponsibilities to critically examine the

) existing system of monitoring and
Wzﬁﬂ 2915068 evaluation of the implementation of welfare

Appraisal of the Implementation of

various Tribal Development Plan

3163. SHRIMATI KAMLA SINHA:
Will the Minister of WELFARE be pleased
to state:

(c) whether Government have made any
appraisal of implementation of the various
Tribal Development Plans taken up during
the plan periods in the fields of economics,
cultural and social growth;

(d) if so, the achievements made so far;

(e) The shortcoming identified in the
implementation of the programmes;

(f) the names; of the State Governments
which have shown unsatisfactory progress
in the implementation of the developmental
programmes; and

(g) the changes in the strategy proposed
to be made by Government for a balanced
development of tribals in the country and to
make it more meaningful in raising their
standard of living?

schemes for STs and suggest corrective
measures.

(b) Statement I & II Enclosad (See

below).

(c) Progress reports regarding
implementation of the programme/schemes
are not submitted on time which affect the
monitoring of the scheme. Also, guidelines
issued from time to time by the Ministry
have not been folowed by the States while
implementing the welfare schemes.

(d) Two States Viz. Bihar and U.P. have
shown unsatisfactory progress in the
implementation of the developmental
programmes.

(e) The Tribal Sub-Plan strategy is
already in existence to ensure justice to
Scheduled Tribes and ensuring their socio-
economic development and protection from
exploitation. Another strategy for fighting
the poverty of tribles i.e. implementation of
Point 11 (b) of 20 Point Programme for STs.
A Cabinet Sub-Committee has been set up
for effective implementation of Tribal
Development programmes.

Statement-I

State/UT wise number of ST families economically assisted underpoint 11(b) of Twenty
Point Programme during the Eighth Five Year Plan period (1992—97)

S.No.  State/UT Target Achievement
1. Andhra Pradesh 635000 623928
2. Assam 214400 143601
3. Bihar 636000 521005
4. Gujarat 431500 447279
5. Himachal Pradesh 15175 19888
6. Jammu & Kashmir 9190 5445
7. Karnataka 48200 62597
8. Kerala 29510 28985
9. Madhya Pradesh 1235000 1275863

10. Mabharashtra 561131 528269

11. Manipur 23800 19413

12. Orissa 417200 436128

13. Rajasthan 347080 329858

14. Sikkim 22540 25168

15. Tamil Nadu 49525 42993

16. Tripura 57068 49456

17. Uttar Pradesh 21625 22897

18. West Bengal 217400 131425

19. A & N Islands 3500 3491

20. Daman & Diu 3574 2984

Total 4978265 4711665




